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Report of the Joint Committee constituted by Hon’ble NGT in the

matter of Original Application No. 35/2025; Devidas Khatri V/s
Secretary, MOEF&CC, Gol and Otrs

8

The applicant Sh. Devidas Khatri has raised the grievance before the Hon’ble
Tribunal regarding noncompliance of the order MoEF&CC, Govt. of India dated.
19.12.2006 which was issued in compliance of the order dated 04.12.2006 in
W.P. No. 460/2004 titled as Goa Foundation vs. Union of India & Ors. passed
by Hon’ble Supreme Court of India. (Annexure R-1)

. It is further alleged that even after 18 years of Supreme Court direction the Eco

Sensitive zone Notification has not been declared for Sariska Tiger Reserve.

. The applicant has raised serious environmental concerns, alleging that

hotels/resorts have mushroomed in Sariska Tiger Reserve in past 10-15 years
increasing risk of human animal conflict. It has been alleged that the
Hotels/resorts are being established in and around Sariska Tiger Reserve without

seeking permission from NBWL.

Sariska Tiger Reserve is ecologically significant, being rich in biodiversity and
one of the closest tiger reserves to the National Capital Region. The applicant
alleges that sufficient protective measures have not been implemented to

safeguard the reserve.

. Considering the issues raised by the applicant, Hon’ble NGT passed following

order on 26" March 2025:

We deem it just and proper to call a report on the matter in issue, in present

application, from a Joint Committee consisting of:-

(i) One Representative from the MOEF&CC, Govt. of India, integrated
office at Jaipur (Rajasthan)

(ii) One Representative from the Principal Chief Conservator of Forest-
& Chief Wildlife Warden, Forest Department, Government of
Rajasthan (Rajasthan)

(iij) One Representative from the Central Pollution Control Board
integrated office Jaipur (Rajasthan)

(tv) One Representative from the Member Secretary, Rajasthan State

Pollution Control Board, Jaipur (Rajasthan)
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The committee is directed to visit the site and submit the factual and action
taken report within six weeks. The State PCB will be the nodal agency for

coordination and logistic support.

6. Accordingly, the Nodal Agency, Rajasthan State Pollution Control Board sought
the nominations from the concerning departments and Shri Mahesh Dutt Purohit,
Scientist ‘D’ from Sub Regional Office Jaipur, Regional Office Gandhinagar,
Ministry of Environment, Forest & Climate Change (MoEF&CC),; Sh. Sunil
Kumar Meena, Scientist ‘E’, Central Pollution Control Board (CPCB), Regional
Directorate (Central), Bhopal; Sh. Abhimanyu Saharan, Deputy Conservator of
Forests, Tiger Project, Sariska, Alwar and Shri Neeraj Sharma, Regional Officer,
Rajasthan State Pollution Control Board(RSPCB), Regional Office, Alwar were
nominated for the Joint Committee. (Copy of nomination letters are enclosed as

Annexure R-2)

7. This report is being filed by the aforementioned Joint Committee after
conducting the field visit on 21.07.2025, looking in to the issues raised by the

applicant.

8. Later on, vide order dated 08.08.2025, the Hon’ble NGT involved the Revenue
Department. In compliance with the said order, the nodal agency, RSPCB,
addressed a letter to the Principal Secretary, Revenue Department, Rajasthan,
seeking nomination for the Joint Committee. However, no nomination has been

received from the department till date (4nnexure R-3).
Factual Observations

9. The area under consideration was formerly known as Sariska Wildlife Sanctuary
and Critical tiger habitat and buffer has now been officially designated as the
Sariska Tiger Reserve. Initially declared sariska Wildlife sanctuary in 1955, it
was amendment in 1958. In 1978, it was brought under Project Tiger as a Tiger

Reserve and later in 1982, Some area was notified as a National Park.

10.The Sariska wildlife sanctuary initially was declared a reserved area measuring
over 544.2316 sq. km. Subsequently, the Critical Tiger Habitat (CTH) of the
Sariska Tiger Reserve was notified, covering an area of 881.11 sq. km, and the
buffer zone was defined over 332.23 sq. km. At present, the Sariska Tiger
Reserve is measuring over 1213.34 sq. km. The Eco-Sensitive Zone (ESZ) of the

Tiger Reserve has not yet been notified. It is also noted that, in certain locations,
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the boundary of the CTH extends beyond the boundary of the Sariska Sanctuary.

(Copy of notifications and maps are enclosed as Annexure R-4).

11.In the Hon’ble Supreme Court, New Delhi, in the pending Writ Petition (Civil)
No. 01/2023, T.N. Godavarman vs. Union of India, where Amicus Curiae Mr. K.
Parmeshwar is appointed, the Hon’ble Supreme Court received an affidavit
submitted by the State Government. Pursuant to this, the Central Empowered
Committee recommended certain proposals under point number 12. Accordingly,
the Principal Secretary, Government of Rajasthan, Jaipur, via Order No.
F.No.3(45)Forest/2024-08281 dated 10-01-2025, constituted the following
committee. For the purpose of rationalizing the Critical Tiger Habitat area of
Sariska Tiger Reserve, as per provisions under Section 38-V of the Wildlife
(Protection) Act, 1972, based on scientific parameters, a report was to be
prepared by the committee. Accordingly, on 21-04-2025, the final meeting was
held under the chairmanship of the Chief Conservator of Forests and Field
Director, Sariska Tiger Reserve, at the Interpretation Center (NIC House),
Campus Sariska Regarding the Rationalization of Sariska Tiger Reserve,
committee meetings were held on 21-01-2025, 17-02-2025, 19-03-2025, 07-04-
2025, and 21-04-2025. Based on the feedback and discussions in these meetings,
approval was given to rationalize the Critical Tiger Habitat and Buffer areas
under the Sariska Tiger Reserve. The committee also approved the transfer of
certain areas from Critical Tiger Habitat to Buffer Zone and vice versa. The
proposal in this regard has been forwarded to the higher authorities under letter
number 5393 dated 23-04-2025. After this, A draft notification for sariska
wildlife sanctuary declared with dated 10 November 2025. (Annexure R-5)

12.Further objections from the general public regarding the proposed modifications
to the CTH will be invited by district collector and examined, and after this the
process of disposal of such objections will be completed as per the directions of

the State Government.

13. The rationalization proposal has subsequently been endorsed by the State
wildlife Board, the National Wildlife Board, and the National Tiger
Conservation Authority (NTCA), New Delhi. As mandated by the Hon’ble
Supreme Court, the boundaries of Sariska Wildlife Sanctuary shall be made

coterminous with the revised CTH upon completion of the rationalisation
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process. In accordance with the Court’s order dated 11.12.2024, the rationalised
CTH area will increase from 881.11 sq. km to 924.48 sq. km.

14.Final notification of Eco Sensitive zone of sariska tiger reserve has not
been declared yet, draft notification of Eco Sensitive zone of sariska tiger reserve
was declared on 02.11.2023.

15. As the ESZ of the Sariska Tiger Reserve has not been notified the order of
Ministry of Environment and Forests (Wildlife Division) order dated 03/07/2013
is applicable to consider the ESZ Boundary as 10 Kms. From the existing
boundary. As per order of Hon’ble Supreme Court dated 14/05/2024, the
boundary of existing CTH (including the area outside the Sariska Tiger Reserve)

must also be considered as Protected Area. (Annexure R-6).

16. To ascertain the applicability of NBWL Clearance the committee analyzed the
Office Memorandum dated 17/05/2022 issued by the Ministry of Environment,
Forest and Climate Change (MoEF&CC), Gol. (Annexure R-=7)

17. According to said O.M. dated 17/05/2022, any project or activity proposed
outside a Protected Area (PA), where the Eco-Sensitive Zone (ESZ) has not been
notified or is under draft notification, requires prior consideration by the National
Board for Wildlife (NBWL) or its Standing Committee (SCNBWL), provided
the project/activity covered under the Schedule of EIA Notification, 2006 and
located within 10 km of National Park or Sanctuary. Furthermore, for any project
or activity proposed to be located in an area which forms part of a Tiger Reserve
or area linking one PA or Tiger Reserve with another PA or Tiger Reserve, prior
clearance from the NBWL/SCNBWL is also required. Forest Clearance will be
required anywhere outside the PA, only if forest land is involved and proposed
activity is for non-forestry use, as per provisions of Forest (Conservation) Act,
1980 and Rules and guidelines made thereunder, irrespective of the notified
limits/default limits of ESZ/ESA.

18. It is pertinent to mention here that any hotel activity having built up area more
than 20000 sq. mt. is covered under the EIA Notification, 2006. Accordingly, the
District Administration was contacted to provide records of hotels developing in
and around 10 Kilometers of the Sariska Tiger Reserve. In response, the four
Sub-Divisional Officers—Rajgarh, Thanagazi, Alwar, and Malakhera—having
jurisdiction over areas in or around the Sariska Tiger Reserve, submitted survey

Joint inspection in the matter of OA 35/2025
Page 6



reports of commercial and industrial activities operating within a 1-kilometer
radius of the Critical Tiger Habitat (CTH) as the details of 1 kilometer radius was
readily available with them due to a survey conducted in compliance with the

District Collector’s order dated 12.06.2024. (Annexure R-8)

19. As per the records furnished by the Sub-Divisional Officers and the Forest
Department, Government of Rajasthan, it has been identified that 62 properties
are engaged in hotel activities situated within a 1-kilometer radius of the CTH of
Sariska Tiger Reserve (List attached at Annexure R-9). Out of these 62 hotels:

« 12 hotels have land converted from competent authority,
« 4 hotels have obtained NOC from Tehsildar,
« 46 hotels do not have converted land, and

6 (List attached at Annexure R-10) out of the 62 hotels fall within the
boundaries of the sanctuary, making NBWL clearance mandatory in their case,

however none of them produced the NBWL clearance.

20. As per the records of the Sub-Divisional Officers, the Rajasthan State Pollution
Control Board has also identified these same 62 properties are engaged in hotel
activities situated within a 1-kilometer radius of the CTH of Sariska Tiger

Reserve. Out of these 62 hotels:

« 17 hotels possess valid Consent to Operate (CTO),

« 2 hotels have applied for renewal of CTO, and

« Show Cause Notices (SCNs) have been issued to the remaining 43 hotels by
the State Board.

The consolidated list along with a sample copy of the SCN is enclosed as

Annexure R-11.

21. The Joint Committee also physically inspected the following some hotels
randomly: M/s Sariska Manore, located in Tehla Village, M/s Amanbagh
Hotel, and M/s Ananta Spa & Resorts located in Ajabgarh Village of
Pratapgarh Tehsil, Alwar.
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Conclusion

. Final notification of Eco Sensitive zone of sariska tiger reserve has not

been declared yet, draft notification of Eco Sensitive Zone of sariska tiger

reserve was declared as dated 02.11.2023.

. The State Government of Rajasthan has initiated the statutory process for

rationalization of the Critical Tiger Habitat. A duly constituted committee has
examined and approved the proposed rationalization. The State Government is
presently inviting, scrutinizing, and addressing objections from all
stakeholders, and the process of finalizing the proposal is underway in
accordance with the Wildlife (Protection) Act and the directions of the Hon’ble

Supreme Court.

. At present the details of only 1 km radius is available. A detailed survey needs

to be conducted for remaining area jointly by District Administration, RPCB

and State Forest Department.

. A total of 62 hotels is located within 1 km of the CTH of Sariska Tiger Reserve.

Among them, 12 have converted land, 4 hold Tehsildar NOCs, and 46 lack land
conversion. Six of these hotels fall inside the sanctuary and require NBWL
clearance, but none have obtained it. Regarding pollution control compliance,
the Rajasthan State Pollution Control Board identified the same 62 hotels: 17
hold valid CTOs, 2 have applied for renewal, and.

. Rajasthan State Pollution Control Board has issued Show Cause Notices to 43

hotels which does not possess valid consent of the state board.

Submitted for kind perusal and further necessary action.

1\ i Mm 5
(Sh. AIJhi(nanyn Saharan) (Er.Mahesh Dutt Purohit),
Deputy Conservator of Forests Joint Director (S)/ Scientist-D,
Tiger Project, Sariska, Alwar Sub-Regional Office, MoEF&CC, Jaipur
4 fNeeraj Sharma) (Sh. Su umar Meena),
Regional Officer Scientist — E,
RSPCB, Alwar CPCB, Bhopal
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Figure: Joint Committee visit in M/s Amanbagh, Village Ajabgarh, Tehsil Pratapgarh
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Government of India
Ministry of Environment & Forests
(Wiidliife Division)
Paryavaran Bhawan,
CGO Complex, Lodi Road,
New Delhi-110003,

F. Na, 6-1/2003 WL-1 (pt) MOST URGENT

Dated: 19" December 2006 g

To
The Chief Secretary,
All States/Union Territories.

Sub: Eco-fragile/Eco-sensitive Zones around National Parks & wildlife
Sanctuaries-Reg.

Ref: This Ministry’s letter of even no. dated 27" May 2005 and subsequent
reminders on 6.12.2005, 23.1.2006 and 16,11.2006,

Sir,

- Kindly refer to the above mentioned letter dated 27.5.2005 and subsequent reminders
requesting for proposals regarding declaration of Eco-fragile/Eco-sensitive Zones around
National Parks & Wildlife Sanctuaries. In this regerd, it is mentioned that proposal from the
State Governments are still awaited in this Ministry.

It may be mentioned here that Hon'ble Supreme Court vide order dated
4% December 2006 in W.P. 460/2004 in Goa Foundation Vs, Union of India has
directed this Ministry to give a final opportunity to all States/Union territories
to respond to this office letter dated 27.5.2005 and that the State Governments
send their proposals within four weeks, to this Ministry. The Hon’ble Court has
also directed that if the State Governments fail to comply to this, then the Court
would consider passing orders for implementation of decision taken on 21
January 2002 in which all areas falling within 10 km from the boundary of
Protected Area would be treated as eco-sensitive zones.. A copy of the said order of
Hon’ble Court is enclosed for ready reference.

In view of the above, it is once again requested that the proposals may be sent to this
Ministry within four weeks time from the date of this letter. '

Yours faithfully,
I
1' I

(Dr ARl KT

Deputy Inspector General (WL)

(IO

AN L :
’-L\\t\. L g g Telefax: 011-24362813.

.
{

Fonel: Order of Hon'ble court dated 4.12.2006 in W.P. 460/2004.

Copy to: The Chief Wildlife Warden, All States/Union Territories- for necessary action.
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that MoEF shall £

Proposals at the earliest. The order passed 'on that date was

ile an affidavit stating whether the proposals
received pursuant . to the letter of 27th May, 2005 have 'been
referred to the Standing Committes of ﬁational Board for Wildlife
under the Wild Life (Protection) Act, 1972 or not. It was
further directed that such of the States/Union Tersitoriss who
have not responded to the letter dated 27th May, 2005 shall do
the needful within four weeks of the communication of the

directions of this Couft by the Ministry to thenm.

It seems that despite the letter dated 27th may, 2005 and
despite the Ministry having issued reminders and also bringing to
the aotice of the States/Union Territories the orders of this
Court dated 16th bctobe:, 2008, the States/Union Territories have
not respopded. However, we are told ghat the State of Goa alone
has sent the proposal but that too does not appear to be in full
conformity with what was sought for in the lstter dated 27th May,
2005. |

The order earlier passed on 30th January, 2006 refers to
the decision which was taken on 2lat January

areas within 10 Xxm. of the boundaries of national parks and

sanctuaries as eco-sensitive areas., The letter dated 27th May,

© 2005 is a departure from the decision of 2lst January, 2002. Fer

the present, in this case, we are not considering the correctness
of this departure. That is being examined in another case

separately. Be that as it may, it is qvidan;> that the

States/Union Territories have not given the importance that is

required to be given to most of the laws to protect environment
made after Rio Declaration, 1972.

The' Ministry is directed to give a final opportyh%ty to
all States/Union Te:ritorio: to respond to its letter dated

A
27thkay, 2005. The State of Goa also i pecmitted to give

3
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appropriate propossl in addition to what i: said to have already
been gent to the Centcal Government, The communication’ sent to
the Statea/Union Territories srall make it clear that if the
proposals are not :Qnt even now within s period of four weexs of
vecelpt of the comrunication from the Ministry, this Court nay
Yo <consider passing ordsrs for irplementation of the
decision tha;v‘ wasg raxen oniai2list :anuAfy, 2002, nare;y,

1

notification of ‘the areas within 10 xm. of tte boundaries of the
i v
ganctusries and naticral parks as eco-sensitive areas with a view

o conssrve the forest, wildlife and environment, and havigg

tates/Unien

LT3

regard- to. the  precautionary principles. 1f the

Téz:itories now. fail to respond, they would do so at their own

risk and peril.

The MoEP would also refer to the Standing Comnmittee of the ?

n

National Board for Wildlife, undser Sections S5(b) and 5({c) (ii} eof

the Wild Life (Protection) Act, the cases where environrent

clearance has already been granted where activities are within 10
k. “zone.
List the matter after eight weeks,
' A ¥
P \ 1/
Lo M nnimte 9 CIYPEs o T vt
i~ ," \ S]IJ'*\ f‘)'t'{bé)
{(N. Annapurnay (V.2. Tyagi)
Court Master Asstt. Registrar
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5
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Rajasthan State Pollution Control Board
Headquarter, 4, Institutional Area, JhalanaDoongri, Jaipur-302004

Phone :0141- 2716804, 2716800 e-mail : member-secretary@rpeb.nic.in

Helpline No.: 0141-2716877
No. F.10 (739) RPCB/Legal/NGT/2025/ ",.}5__ 9 1 Date: 2} oY l?.)'

Regional Officer,

Rajasthan State Pollution Control Board,
Alwar

Mobile No.: 9414120532

Email: ro.alwar@gmail.com

Subject — Regarding the Hon’ble National Green Tribunal (CZ), Bhopal order dated 26.03.2025 passed in
Original Application No. 35/2025 (CZ), Devidas Khatri V/s Union of India & Ors.
Sir,
With reference to above subject matter, it is to inform that the Hon’bie NGT (CZ) Bench, Bhopai
has passed an order dated 26.03.2025 and directed inter-alia as follow:-

5. We deem it just and proper to call a report on the matter in issue, in present application, from
a Joint Committee consisting of:
(i) One Representative from the MoEF&CC, Govt. of India, integrated aoffice at Jaipur
{Rajasthan)
(i) One Representative from Principal Chief Conservator of Forest- & Chief Wildlife Warden,
Forest Department, Government of Rajasthan(Rajasthan)
(iii) One Representative from the Central Pollution Control Board integrated office Jaipur
(Rajasthan)
(iv) One Representative from the Member Secretary, Rajasthan State Pollution Control Board,
Jaipur (Rajasthan)
6. The Committee is directed to visit the site and submit the factual and action taken report
within six weeks. The State PCB will be the nodal agency for coordination and logistic
support.

In light of the aforesaid order dated 26.03.2025, you are hereby nominated as member of the
committee as well as Nodal officer on behalf of the Member Secretary, RSPCB with the direction to ensure

compliance of the Hon’ble NGT(CZ) , Bhopal order dated 26.03.2025. Copy of the aforesaid order dated
26.03.2025 is being enclosed for ready reference.
Encls-As above

Member Secretary %
1. Regional Director, Integrated Regional Office,

2. Principal Chief Conservator of Forest & Chief Wildlife gal‘#ﬂh Forest EQB
Rajasthan , Aranya Bhawan , Jaipur ¥ signed by
3. Regional Director, Central Pollution Contro B3 P /

(Sharda Pratap Singh)
Copy to following for information/necessary action — .
MoEF ﬁ]

2r Secretary
0:05:55 IST

Re A rov
et cber Secretary

RajKaj Ref No.: 14773775
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ROAPR GEN/NGT /EnvCommitiee £

By Speed Post/e-Mail
AR TSR
GOVERNMENT OF INDIA £
qafawwl g & deary uieds i ?&\
MINISTRY OF ENVIRONMENT, FOREST & "f 5l
CLIMATE CHANGE =~ 7

i Bafera, THFPRAY S PRIEITR e

/Regional Office, % LiFE
Gandhinagar/(Sub-Regional Office, Jaipur) oy ifocen

1214 "IuANEa . raerEEaaE 8, - 3o300y/ B-214, “ARANYA
halana Jaipur-302004

BHAWAN"J Institutional Area,
X9/ Tel No: 0141-2713786, 2713778 Email: iro jaipur-mefcc@gov.in
Dated:29™ April, 2025
ar ¥,
el wam e e 9fa),

USRI A a1

4- SECYITS TRAT, ST T, TIGR-302004

Sub: Nomination of an official for Site Visit Regarding the Hon'ble National
Green Tribunal (CZ), Bhopal order dated 26.03.2025 passed in Original
Application No. 35/2025 (CZ), Devidas Khatri V/s Union of India & Ors. - reg
Ref: Letter received from RSPCB Jaipur dated 22.04.2025. ,

Sir, .

In reference to the above cited subject, and captioned letters regarding
nomination of the Officer from SRO Jaipur, MoEF&CC, Government of India, this is
to inform that the undersigned {Mob: 9413845550; email:
mahesdutt.purchit@gov.in) has been nominated for the said visit.

2. This issue with the approval of the Competent authority.

. & wdu < [Rw Er. Mahesh Dutt Purohit
. 2 %, ‘&' Joint Director (S)/Scientist-D
Copy to following for information:

1. The Director/Scientist-F, Monitoring Cell, Ministry of Environment, Forest &
Climate Change, 3rd Floor, Vayu Wing, Indira Paryavaran Bhawan, Jor Bagh,
New Delhi — 110003

lﬂOﬂ‘!/?G?@\
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Regional Office {*\\\\\t_’}u’\‘fﬁ Rﬁ =

4S8 RAJASTHAN STATE POLLUTION CONTROL BOARD .\"; I.II:E
: — D-Block, Ambedkar Nagar, Alwar-301001 » K/ ek
"\ | 2~ Email-ro.alwar@gmail.com Website www.environment.rajasthan.gov.in Env

ranment

Registered/E-mail !
RPCB/RO/ALW/Gen-453/ 83 4 Q32 Date-2%|082025,

sosdast g Hon’ble NGT Matter
Principal Secretary.

Revenue & Colonization Department, Rajasthan, Most Urgent
Secretariat Jaipur, Rajasthan 303902

Subject: Regarding Hon'ble National Green Tribunal (NGT), Central Zone Bench, Bhopal
orders dated 26.03.2025 & 08.08.2025, in the matter of Devidas Khatri Vs
Secretary MoEF & CC Ors. Original Application No. 35/2025 (CZ).

Reference: -

Hon’ble NGT order dated 26.03.2025 & 08.08.2025 in the matter of Devidas
Khatri Vs Secretary MoEF & CC Ors. Original Application No. 35/2025 (CZ)

Sir,

This is in reference to Hon’ble NGT, Central Zone Bench., Bhopal order dated 26.03.2025
in the matter of Devidas Khatri Vs Secretary MoEF & CC Ors. Original Application No.
35/2025 (CZ). The Hon'ble NGT vide aforementioned order had constituted a joint
committee of following with the direction to submit the factual and action taken report within
six weeks to Hon’ble NGT: -

I One Representative from the MoEF&CC, Govt. of India. integrated office at Jaipur
(Rajasthan)
. One Representative from Principal Chief Conservator of Forest & Chief Wildlife
Warden, Forest Department, Government of Rajasthan (Rajasthan)
lii. ~ One Representative from the Central Pollution Control Board integrated office Jaipur
(Rajasthan)

iv.  One Representative from the Member Secretary, Rajasthan State Pollution Control
Board, Jaipur (Rajasthan)

Further the Hon’ble NGT vide order dated 08.08.2025 has directed that ‘in para-5 (V)
one representative from the Principal Secretary, Revenue Department, Rajasthan is also
nominated to be included in the list of members of the committee, so that, the matter should
be finalised as early as possible."

In compliance with the aforementioned orders of Hon’ble NGT, you are requested to
kindly nominate a representative to decide further course of action at the earliest.

Next date of hearing is 15" October, 2025,
Your sincerely,

Fncl: Hon’ble NGT, Bhopal orders dated 26.03.2025 & 08.08.2025. =

£

(Neeraj Sﬁéﬁa)

Regional Ofﬁcer J

Copy to: i - ’}'Jt
I.- Member Secretary, RSPCB, Jaipur for information. please. ,/f:(/({;’ o

Regional Officer

/
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FOREST DEPARTMENT

4 NOTIFICATION
| Jaipur, December 28, 2007

. i .V of the

No.F3(34) Forest/2007.-In exercise of the powers conferred under section BVo
Wildlife (Protection) Act, 1972 as amended up to date and on the basis of the reeogzmendﬂﬁon’
of the Expert Committee constituted for this purpose, the Governor of Rajasthan is pleased to

daclars the fallnudan aceme ax aeltfand oot i ¢t cazaren of the etate of Raiasthan

= ves TS TRILTLC UEAT LGUNAL i Wi siges st

in thcintcteqt( of congcri}ation o}' tigers :-
A. Ranthambhore Tiger Reserve

The following Forest Blocks falling in the Ranthambhore Tiger Reserve are deglmd as
Coure Or crucal uger rHapiat:- -

S.No. { Name of Forest Block Reserve Forest/ Protected Forest Area in

hact,
1 & : 3 . 4
L Sawai Madhopur 6 main | Reserve Forest 17796 S
- Sawai Madhopur 6 A Reserve Forest 13047 I Lt
3. Sawai Madhopur 6 B Reserve Forest - 15182 N
4, Khandar -9A Reserve Forest 10857 ey
5. | Khandar -9B Reserve Forest . 15492 et 3 iy
6. Khandar -9 C Reserve Forest 10471
% Ouilz Vhandar Reserve Forest QS5
8. Phalodi Protected Forest 2050
9. Aamli_Main Protected Forest 383
10. | Renwajala Balwan Protected Forest 3612
il. Baier Protacted Forest 2456
12. Dang Doodhbhat I}esetve 'I':oresf 6017
13. | Papada_ Roovi e Duive: 1 1187.20
14. | Gajipur__ : Protected Forest 517.20
15. | Kalakhel | Protected Forest 4402
16. | Kanarda s, Protected Forest 5046
17. | Simarkhoh A Protected Forest 2638
1§, | Doibene Protected Forest 3
19. | Marmada Protected Forest 6890
20. | Nibhera 5 Protected Forest 5808
21. | Quila Devgir Udgir Protected Forest 5111
29 Slmﬂfkho Protected Foregt 21 38
23. | Daulatpura . Protected Porest 3533
= 24. : Hadoti IlUlWiWiO_iéS; 497
;. Total . 111336.4

)

.'
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725(2) TR Tu—-g4, fRENR 28, 2007
(B) Saris
' The following Forest Blocks falling in the Sariska Tiger Reserve are declared “ o~
Cﬂ’u“. 0 n-- uaL:DAl

S. No. Name of Forest Block | Reserve Forest/ Protected Forest | Area :ﬂ bact.

7S B 3 -
1. Kushalgarh Reserve Forest 1318.50

y 4 Kraska Reserve Forest DS

3. | Jodhabas with Rajoor | Reserve Forest L, AL

4. Ralignati- Reserve Forest 890800

5. Todinijran Reserve Forest 230.00

5. Kankwari _ Reserve Forest 3217.00

: A Kushalgarh Protected Forest 227.91

8. Kraska - Protected Forest 1216.74

9 !"‘:!‘!9!'.' ?ib‘i-‘&i&‘gﬁ‘;\‘u‘éSi ioie.0i

10. | Kalachara Protected Forest 219.92

11. | Kamakabas Protected Forest 32320

12. | Amrakabas Protected Forest 21630

i3. | Dhuarmaia Protected Forest 1673.86

l4 Thamgaz: Protected Faract 22EnY [
13, Budiyabas Protected Forest - 129,12 -
16. | Shyampura Protected Forest 200.00 e
17. | Raipura Protected Forest 210.00

18. Silibawdi Reserve Forest 255325

15, | Ajabgarh Reserve Forest 46575 |

Zi. Ooangarn Reserve Forest 112700 |

* 3 Narayaniji Reservejo_rest 1458.00

22, Dabkan Reserve Forest 1492.75
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ITEM NO.15 COURT NO.3 SECTION PIL-W

SUPREME COURT OF INDIA
RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s). 202/1995

IN RE : T.N. GODAVARMAN THIRUMULPAD Petitioner(s)
VERSUS

UNION OF INDIA AND ORS. & ORS. Respondent(s)

(INTERLOCUTORY APPLICATION FOR 15.05.2024 “ONLY” [1] CONTEMPT
PETITION (CIVIL) NO. 938/2821 IN CIVIL APPEAL NOS. 12234-12235 OF
2018 AND [ 2 ] INTERLOCUTORY APPLICATION NO. 58031/2024
[APPLICATION FOR INTERVENTION IN W.P.(C)No. 202/1995 FILED BY MS.
PARUL GUPTA, ADVOCATE] AND INTERLOCUTORY APPLICATION NO. 58032/2024
[APPLICATION FOR DIRECTIONS IN W.P.(C)No. 202/1995 FILED BY MS.
PARUL GUPTA, ADVOCATE] IN RE : PAVAN SINGH AND [ 3 ] T.A. NO. 41723
OF 2622 [APPLICATION FOR DIRECTIONS] IN RE : AMAN SINGH, RAJASTHAN

TR LIMTT BT TTT AL fAaTvrT ) [ 11, Aana fannr ot vl ARrE @ TOTER O TR LD oM™ fa
- eI i i ‘\iu-i-'-'.i.i-j R . i e Vi i AT i = LIS T e . "‘vi
No. 202/1995 “ONLY” ON 15.05.2024 THROUGH SUPPLEMENTARY LIST AND
THE NAMES OF “ONLY” THE FOLLOWING ADVOCATES MAY BE TREATED TO HAVE
BEEN SHOWN AGAINST THESE I.As. MR. HARISH N. SALVE, SR. ADV.
[A.C.], MR. A.D.N. RAO, SR. ADVOCATE [A.C.], MS. APARAJITA SINGH,
SR. ADVOCATE [A.C.], MR. SIDDHARTHA CHOWDHURY, ADVOCATE [A.C.] MR.
K. PARAMESHWAR, ADVOCATE [A.C.] MR. G.S. MAKKER FOR S. NO. [ 1 ]
Mr. K. Parameshwar (A.C.) FOR S. NO. [ 2] Mr. K. Parameshwar (A.C.)
Ms. Parul Shukla Mr. Milind Kumar FOR S. NO. [ 3] Mr. K.
Parameshwar (A.C.) Mr. Siddharatha Jha, Mr. Sandeep Kumar Jha (for

State of Rajasthan) )

WITH
CONMT.PET. (C) No. 938/2021 in C.A. No. 12234-12235/2018 (XVII)

( FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA
115585/20624

IA No. 115589/20624 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

Date : 15-85-2024 This petition was called on for hearing today.

sagnWTM .
o .
Dol s HOM!'DI - mnD FUETICE

D N CAVIAT

D’mn':?ﬁl:lj’&l& - - e e s iws IR
Recso = HON'BLE MR. JUSTICE S.V.N. BHATTI
HON'BLE MR. JUSTICE SANDEEP MEHTA

For Petitioner(s)
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Mr. Suhasini Sen, Adv.

Mr. S S Rebello, Adv.

Mr. Shyam Gopal, Adv.

Mr. Raghav Sharma, Adv.

Mr. Sughosh Subramanium, Adv.

Dr. Monika Gusain, AOR
Mr. P. K. Manohar, AOR
Mr. S. Gowthaman, AOR

UPON hearing the counsel the Court made the following
ORDER

CONTEMPT PETITION (C) NO. 938/2021 IN CIVIL APPEAL NOS. 12234-
12235 OF 2018

As prayed, (1St thls matter on 17.95.Z0zZ4 (at the end ot

the Board).

L.A. NOS. 58031 and 58032/20Z4

-

b

The present applications have been filed by the
apptlicant(s) to pass necessary directions to the State or
Rajasthan to stop all mining activities which are in violation
of the orders dated 03.06.2022 and 26.04.2023 passed by this
Court.

2. It is the contention of the applicant(s) that the mining

activities are heinn continued tn he undertaken within the

radius of one kilometer of the Critical Tiger Habitat (CTH) of

Sariska Tiger Reserve, which is a protected area.

2. Myr_ ¥ Daramachuar Taarnad Amicune Curiase hac alen niven

us a list of 110 mines which are continued in pursuance to the

permission granted by the (District Environment Impact



)

4. Ms. Aishwarva Bhati, learned Additional Solicitor General

11

Assessment Authority (DEIAA).

appearing on behalf of the State of Rajasthan states that out

of those 110 mines, only 68 mines are working within the

radiuc

c of one kilometer and the raect have ctonned warkina

5. Learned Additional Solicitor General, relying on the

affidavit filed on behalf of the State submits that the

nrohihitinn imnnced hv thic Court far minina activitiee ie

with regard to an area falling within one kilometer of the

boundaries of the Wildlife Sanctuaries/National Parks.

& Tt diec cubmitted that the nerncal af the

passed by this Court would reveal that there are no direction

with regard to the prohibition of mining activities within a

radine nf nne kilametoar fram the Critical Tigar Hahitat [CTH) .

7. It is submitted that in the present application(s), the

Critical Tigar Habitat (CTH) of Sariska Tiger Reserve is a

huffor znnea created in arder +n nrotacrt the Qaricka Wildlife

Sanctuary.

8. We find that the stand taken by the State is not only

contrarvy to the statutorv nravicions as internreted hv this

Court but also is against the common sense.

9. Section 38XA of the Wildlife (Protection) Act, 1972 as

hae hoen 1nfnrnrnfnd h\l thie Court in ite _!__rl moant and ardor

dated 06.03.2024 in I.A. No. 20650 of 2023 in Writ Petition (C)



)

No.202 of 1995 would show that the tiger reserves stand on a

12

higher pedestal than Wwildlife Sanctuaries/National Parks. It
has been held that the provisions contained in Chapter IVB of

the Wildlife (Protection) Act, 1972 are in addition to the

nrovicinone which ara annlircahla té tho Wildlifao

Sanctuaries/National Parks.

10. As such, if the prohibition is applicable to Wildlife
omaticallv he
applicable even to the Critical Tiger Habitat (CTH).

11. In our view, the interpretation as placed by the State is

withnut cuhetanco

12. In our judgment dated 26'™ April, 2023 further affirmed
vide order dated 28" April, 2023, we have prohibited mining
activitiee within a radiue of nne kilomatar fram 211 nratactad
areas. At the cost of repetition, the protected areas would

not only mean the Wildlife Sanctuaries/National Parks but also

13. In that view of the matter, we find that the continuation

of any mining activities within a radius of one kilometer from

the haundariese af the Critiecal Tinor Hahitat (CTH) nf Qaricka

Tiger Reserve would be in contempt of our orders dated

03.06.2022 and 26.04.2023.

14 With thace nhecarvatinne we dn not find that a cnacifinr

direction is required to the State of Rajasthan to forthwith



&

prohibit the mining activities within the radius of one

13

kilometer from the boundaries of the Critical Tiger Habitat
(CTH) of Sariska Tiger Reserve.

15. List these applications on 24.07.2024 for reporting
comnlianca.

16. Insofar as the issue with regard to the demarcation of
Eco-Sensitive Zone 1is concerned, issue notice, returnable on
24 A7 2024

17. List Diary No. 12516 of 2019 alongwith this

matter(s)/application(s) on 24.07.2024.

I.A. NO. 41723 OF 2022

1. Heard Shri K. Parameshwar, learned Amicus Curiae and Smt.

Aicshwarya Rhati_ leaned Additional Snlicitar General annearinn
for the State.

2. Arguments concluded.

2. Judamaent ic recarved.
-

IA Nos. 100352 and 100351 of 2024

1. None appears for the applicant.

2 lLict thic annlication an 24 07 2024 for dicmicecal

(DEEPAK SINGH) (ANJU KAPOOR)
ASTT. REGISTRAR-cum-PS COURT MASTER (NSH)
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FC-11/119/2020-FC
Government of India
Ministry of Environment, Forest and Climate Change
(Forest Conservation Division)

Indira Prayavaran Bhawan,
Aliganj, Jorbagh Road.
New Delhi-110003

Dated: 17" May, 2022

OFFICE MEMORANDUM

Subject: Clarification on Requirement of Various Environmental and Forest
Clearances for Project/Activity in Eco-Sensitive Zone and Other Such Areas outside
Protected Area — regarding.

Ministry has been receiving communications from States/Union Territories. Project
Proponents. associated organizations and other stakeholders seeking clarifications regarding
requirement of various statutory clearances viz. Environmental Clearance (EC). Forest Clearance
(FC) and consideration by the National Boar for Wild Life/Standing Committee of the National
Board for Wild Life (NBWL/SCNBWL) for Project/Activity falling in Eco Sensitive Zones
(ESZ)/ Eco Sensitive Area (ESA) and other such ecologically significant areas around Protected
Areas (PAs) as defined in Wild Life (Protection) Act. 1972.

5 In this reference, it is imperative to take note of some of the important related court
Jjudgements. which are as enumerated below:

i.  The Hon’ble Supreme vide Court Order dated 4.12.2006 in Writ Petition No. 460 of 2004
in the matter of Goa Foundation Vs. Union of India, inter-alia directed that “(MoEF)
would also refer to the Standing Committee of the National Board Jfor Wild Life, under
Section 5(b) & 3(c) (ii) of the Wild Life (Protection) Act. 1972. the cases where
Environmental Clearances have already been granted where activities are within [0km
zone of the boundaries of the Sanctuaries and National Parks”

ii.  Many of developmental activities are prohibited /regulated in ESZs inter-alia including
mining operations to be carried out in accordance with the Order of the Hon’ble Supreme
court dated 4.08.2006 in the T.N. Godavarman Thirumulpad vs UOI matter in WP(C) No.
202 of 1995 and Order dated 21.04.2614 in the matter of Goa Foundation Vs. UOLI in
WP(C) No. 435 of 2012.

1 Taking cognizance of conservation need of ecologically rich area outside notified PAs
and aforesaid Court Orders, Ministry has issued clarifications in reference to the subject matter

in the past vide OM No. 22-43/2018-IA.11I dated 08.08.2019 followed by OM No. 6-60/2020 WL
Part (1) dated 16.07.2020.

4. The matter has been further examined in detail in the Ministry with reference to various
recent communications received seeking further clarifications w.r.t, applicability of EC, FC and
WC in ESZ/ESA and other ecologically significant areas outside PAs.

5. Accordingly, in supersession of Ministry’s previous OM No. 22-43/2018-1A.111 dated
08.08.2019 and OM No. 6-60/2020WL Part (1) dated 16.07.2020, the following procedure is

-
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prescribed w.r.t. applicability of EC. FC and WC in ESZ/ESA and other ecologically significant
areas outside PA:

Clearance Project/Activity in Project/Activity outside |[Project/Activity
Category Notified ESZ Around  [PA wherein ESZ is not [outside PA in area
PA or in notified ESA  |notified or ESZ which is part of Tiger
Notification is at draft |Reserve or linking one
stage | PA or Tiger Reserve
to another PA or
Tiger Reserve
Environmental Project/Activity shall belFor Project/ActivityfFor Project/ Activity
Clearance (EC) regulated and governedicovered  under  thelcovered the
by the concerned{Schedule of ElA|Schedule EIA
ESZ/ESA  Notification|Notification. 2006: prior{Notification. 2006:
Accordingly.  activities|EC as per the prescribedfprior EC as per the
prohibited  under  thejprocedure is mandatory.Jprescribed procedure is
ESZ/ESA Notificationjanywhere outside thejmandatory  anywhere
cannot be undertaken.|PA. outside the PA.
Whereas, for regulated
and other activities in
ESZ/ESA Notification
covered under the,

Schedule of EIA
Notification. 2006: prior
EC as per the prescribed
procedure is mandatory.,

Forest Clearance

Projects shall be regulated

Forest Clearance will belForest

will

(FC) and governed by thejrequired anywherelbe required anywhere
concerned ESZ/ESAloutside the PA. only ifjoutside the PA. only if
Notification. Accordingly./forest land is involved|forest land is involved
activities prohibited underjand proposed activity isjand proposed activity is
[the ESZ  Notification|for non-forestry use. aslfor non-forestry use. as
cannot be undertaken.jper provisions of Forest|per provisions of Forest
Whereas, for regulated)(Conservation) Act|(Conservation) Act,
and  other  activities:|1980 and Rules and1|980 and Rules and
Forest Clearance will belguidelines made therelguidelines made there
required, only if forestjunder. irrespective of thelunder. irrespective of
land is involved andnotified limits/defauljthe notified
proposed activity is forflimits of ESZ/I'SA. limits/default limits of
non-forestry use. as per ESZ/ESA.
provisions  of  Forest
(Conservation) Act. 1980
and Rules and guidelines
made there under.
Consideration  by[Projects/activities Project/Activity covered|Approval of
the National Board|proposed to be IocatedLunder the Schedule of]NBWL/SCNBWL s
of Wild|within notified ESZ/ESA[EIA Notification. 2006[m the
Life/Standing shall be regulated andland located within 10 kmlproject/activity is

‘q—for‘l"
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Committee of thejgoverned by thefof National Park or|proposed to be located
National Board forjconcerned ESZ|Sanctuary shall requirefin an area which forms
Wild Life|Notification. Accordingly,fconsideration by thefpart of a Tiger Reserve
[((NBWL/SCNBWL)|activities prohibited underNBWL/SCNBWL. or area linking one PA
the ESZ Notification shall or Tiger Reserve with
not be undertaken. another PA  or Tiger
Whereas. regulated and Reserve as per section
other activities proposed 380(1)(g) of the Wild
within  notified ESZ Life (Protection Act.
around National Park o 1972.
Sanctuary shall require
consideration by  the
NBWL/SCNBWL. if such
activity is covered under
the Schedule of EIA
Notification, 2006.
6. In all such cases, the project proponent may submit the application simultaneously for

grant of Terms of Reference under EIA Notification as well as for FC and consideration by the
NBWL/SCNBWL.

o In addition. mining operations shall be carried out in accordance with the Order of the
Hon’ble Supreme court dated 4.08.2006 in the T.N. Godavarman Thirumulpad vs UOI matter in
WP(C) No. 202 of 1995 and Order dated 21.04.2014 in the matter of Goa Foundation Vs. UOI in
WP(C) No. 435 of 2012.

This issues with the approval of Competent Authority. §
“g__:/
(Siieet Bhardwa})

Assistant Inspector General of Forest (FC)
To:

The Chief Secretary. All States/UTs

Chairman. CPCB

The Addl Chief Secretary/Principal Secretary/Secretary. Environment & Forest
Department. All States/UTs,

Copy to:

el oy

i.  Principal Chief Conservator of Forests. All State Governments’ UT Administrations
ii.  Chief Wild Life Wardens. All State Governments/ UT Administrations
iii.  All Integrated Regional Offices. Ministry of Environment. Forest and Climate Change
(MoEF&CC). Government of India
iv.  All ADGFs/Addl. Secretaries/IGFs/ JSs/ Advisors in MoEF&CC. Gol. New Delhi.
V. Member Secretary. National Tiger Conservation Authority. New Delhi

vi.  Sr. Director (Technical). NIC. MoEF&CC with a request to place a copy of the letter on
website of this Ministry.

vii.  PPS to Secretary (EF&C C)/DGF&SS. MoEF&CC, New Delhi.
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Regionai Office, Aiwar e
Rajasthan State Pollution Control Board { ==
D-Block, Ambedkar Nagar, Alwar (Rajasthan) - 301001 ‘@ffvw
Phone : 0144 - 2980531, E-mail : ro.alwar@gmail.com of Cooperatives
. Registered/E-mail
RPCBROALW/Gen-453/ 1y Date- g, M Q5™

Hotel Tiger Den (RTDC),
Village- Sariska, Tehsil- Thanagazi,
District- Alwar, Rajasthan

Subject: - Show cause notice for intended directions for closure under the provisions of the
Water (Prevention & Control of Pollution) Act, 1974 and Air (Prevention &
Control of Pollution) Act, 1981.

Reference: Letter of the Sub Divisional Officer Thanagazi dated 03.07.2024.

Sir,

This is without prejudice to the right of the Rajasthan State Pollution Control Board
(hereinafter called as ‘the Board’) to initiate proceeding under the provisions of the Air (Prevention
& Control of Pollution) Act-1981 (hereinafter called as ‘the Air Act’) and Water (Prevention &
Control of Pollution) Act, 1974 (hereinafter called as ‘the Water Act’) for violation of various
provisions of the Acts here-in-after shown: -

1. Whereas, the Environment (Protection) Act, 1986 (hereinafter referred to as the ‘Act”) came
into force in whole of country with effect from 19.11.1986.

2. Whereas the Air Act came into force in the whole of the State of Rajasthan with effect from
16.6.1981.

3. And whereas the Water Act came into force in the whole of the State of Rajasthan with
effect from 23.03.1974.

4. And whereas the Air Act has been enacted to provide for the prevention, control and
abatement of air pollution and the Water Act to provide for the prevention and control of
water pollution and for maintaining and restoring the wholesomeness of water.

5. And whereas keeping this in view the Board has been conferred power to take such steps as
are deemed necessary for the prevention, control and abatement of air and water pollution.

6. And whereas, Sub-Divisional Officer, vide letter dated 03.07.2024, has forwarded the
survey report of hotels situated within 1 km radius of the Critical Tiger Habitat of Sariska
Tiger Reserve.

7. And whereas, M/s Hotel Tiger Den (RTDC) is operating hotel/ restaurant at/ near Village-
Sariska, Tehsii- Thanagazi, District- Aiwar and during operation it emits poiluted air and/ or
polluted water.

8. And-whereas, you are operating above hotel/ restaurant without valid consent of the state

"~ board.

9. And whereas the State Board in performance of its duties under the Acts, is competent to
issue any directions under section 33 A of the Water Act and section 31 A of the Air Act in
writing to any person, officer or authority and such person, officer or authority shall be
bound to comply with such directions.

10. And whereas the above observations indicate that the unit has failed to comply with the
provisions of the Air Act and Water Act.

11. And whereas above stated non- compliances and violations of the provisions of the Air Act
and Water Act has been viewed seriously by the Board.
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Therefore, in order to prevent further pollution being caused by the hotel/ restaurant and for
non-compliance of the provisions of the Water Act & Air Act the Board intends to exercise of the
powers conferred upon it under section 33(A) of the Water Act, 1974 and section 31(A) of Air Act,
1981 intends to issue following directions: -

(A) That all the processes carried out by the unit should be closed down and

(B) That appropriate authorities should be directed to stop supply of water and electricity to

the unit and seal DG sets.

If you have any objection against intended actions, you may submit your reply to this
office within a period of 15 days from the date of issue of this notice, failing which directions may
be confirmed without any further notice.

(Neeraj Sharma)
Regional Officer
Copy to: -
1. Eile of M/s Hotel Tiger Den (RTDC).
7 Hotels File (General), RSPCB, Alwar.
3. Master File, SCN (Directions), RSPCB, Aiwar

al Officer



